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FOREIGN TRADE 
 
 5556. SHRI M.B. RAJESH: 
 

Will the Minister of COMMERCE & INDUSTRY (वािण य एवं उ योग मतं्री ) be 

pleased to state: 

(a) whether the country has crossed the low income threshold as per the World Trade 
Organisation (WTO) norms;  

(b) if so, the details thereof;  
(c) whether this will have any impact on our foreign trade; and  
(d) if so, the details thereof and the Government’s preparedness in this regard? 

 
 

ANSWER 
 

okf.kT; ,oa m|ksx ea=ky; esa jkT; ea=h ¼Jh lh- vkj- pkS/kjh½  

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY  
 (SHRI C. R. CHAUDHARY)  

 

(a) to (d)  As per the WTO Secretariat  publication,  India’s Gross National 
Income per capita has crossed US$1000 at constant 1990 dollars for 
three consecutive years from 2013 – 2015. Based on these GNI per 
capita figures, India has graduated out of Annex VII of WTO Subsidies 
and Countervailing Agreement and requires India  to phase out some of 
its non compatible export related subsidies. However, it is anticipated 
that there is no immediate adverse impact on our foreign trade. 
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